
NATIONAL COMPANY LAW TRIBUNAL
MUMBAI BENCH, MUMBAI
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C.S.P. No. 1074 /(MAHI/2017
I.A. No.7812017

Present
MEMBER (J)

S. No NAME DESI NATION SI(iNATURE

SHRI V. NALLASENAPATHY
MEMBER (T)

ATTENDENCE.CUM.ORDER SHEET OF THE HEARING OF MUMBAI EENCH OF THE
NATIONAL COMPANY I-A.W TRIBUNAL ON 29.1I.2017

NAME oFTHE PARTIES: Jaykay Finholding (lndia) Pvt. Ltd. & Ors.

SECTION OF THE COMPANIES ACT: 391 to 394 of the Companies Act 1.956
and 230 to 232 ol the Companies Act 2013.
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Lls. gnae€u* Dosar

Mc- K^"tizecl )rrr4
t/A DM) *tvoc,ttEs
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List this matter ()n 7.12.2017

isd/- 
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V, NALLASENAPATHY
Nlernber (Technical)

A&D!B
IA 78/2017 IN CSP No.1074/ 230-232/NCLT ts/NIAH/2017

For the Companv Scheme APplication filed bv lhc Petitioner in Schr:mc,ri

Amnlgam.ltion in rcspeat to Vodaf()ne ComPanv, the Income_tax AuthorLties, lvnrd

(6X-l), Room No.22, P-7, Chorvringhee Scluare, Kolkata 700069, Wcst Beng,rl is hcrt'bv

directcd to report their obicctions if anv, orr nc\t date of hearing. Tht' llegisrrr is

hercbv clirecter,l to send Petition copv as rvt'll as this order to the Income-t.rx

Auth(!riti(rs.

sd/-
B.S.V. PRAKASH KUMAR
l\{ernber (l utlicial)
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